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corporates to audit their information technology infrastructure and implementation of

security best practices.

(c¢) to (e) Information Technology Act, 2000 has adequate provisions for data
protection and data privacy in digital form. Section 43, Section 43A and Section 72A
of the Information Technology Act, 2000 provides a legal framework for privacy and
Security of data in digital form. Section 43A of the Act provides for compensation to
be paid by the body corporate commensurate to the damages suffered by the affected
person in case of leakage of sensitive personal information. Section 43 stipulates that
any person accesses information without permission of the owner of the information
1s liable to pay damages to the affected person. Section 72A of the Act provides for
imprisonment up to 3 years for disclosure of personal information by the intermediary

in breach of lawful contract.
Unmanned railway level crossings

T#360. SHRI RAMDAS ATHAWALE: Will the Minister of RAILWAYS be pleased
to state:

(a) whether local people are facing problems due to closure of unmanned railway

level crossings in the country;
(b} if so, whether Government proposes to appoint guards at such crossings;
(c) if so, the details thereof; and

(d) by when such crossings are likely to be converted into manned ones, and their

number, zone-wise and place-wise?

THE MINISTER OF RATLWAY S (SHRI D.V. SADANANDA GOWDA): (a) to (d)
Level crossings are meant to facilitate the smooth running of road traffic across Railway
track in regulated manner governed by specific rules and conditions. As per statutory
obligation, Railway liability is limited to provide new level crossings/grade-separators
in consultation with the State Govt. at the time of laying new raillway lines and upto
10 years from commissioning as accommodation work (Para-16(b) of Railway Act-1989)
and beyond 10 years, at the cost of sponsoring authority. At present, Indian Railway
has 30,348 level crossings out of which, 18,785 are manned and balance 11,563 are

unmanned.

Normally, unmanned level crossings are being closed either by closure/merger/
provision of subways/ROBs or by manning. In few cases, where there is no patronage,

level crossings are being closed after taking due consent from State Govt.

TOriginal notice of the question was received in Hindi.
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Elimination of all unmanned Level Crossings is a gigantic task and requires

considerable additional manpower, resources and budgetary support. Action plan for

elimination of all unmanned level crossings is in hand and it can be executed subject to

the availability of funds. Since, the total requirement of funds 1s quite huge for already

sanctioned works, so it may not be proper to fix-up the time-line for their conversion

to manned level crossings. The list of unmanned level crossings, zonal railway-wise 1s

given in the Statement

Details of Unmanned Railway level Crossings

S1. No. Railway Number of Unmanned Level Crossings
1. Central Railway 218
2 Eastern Railway 153
3. East Central Railway 769
4. East Coast Railway 570
5. Northern Railway 1208
6. North Central Railway 404
7. North Eastern Railway 1107
8. Northeast Frontier Railway 634
9. North Western Railway 1121
10, Southern Railway 794
11.  South Central Railway 650
12, South Eastern Railway 749
13.  South East Central Railway 445
14 South Western Railway 435
15,  Western Railway 2188
16,  West Central Railway 118

ToTar 11563




